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lHy of the products which come under 
its purview, 

'(d) and (e) : Unlike the Prevention 
of Food Adulteration Act, the Fluit 
Products Order lays down detailed 
specification on different aspects beer. 
ing on the quality of the products 
covered by it and thereby supplements 
the regulatory control exercised under 
the Prevention of Food Adulterat;on 
Act. The total expenditure incurred 
on the Administration of the Order 
during 1984-85 is estimated at £lbout 
Rs. 21.50 lakhs. 

[Tra".r1atlon] 
Non-Availability of Essential 
Commodities due to Wagon 

Shorta~e 

6353. DR. B. L SHAIlESH: 
Will the Mmi.;! er of rOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether consumeJ s in d :ft'erent 
rarts of the country, pa1 ticul~rly in the 
E::-s' eon U. P., have recen1]y been facing 
difficuHy due to nOP-flvli]~bil1tol of 
essenti::.1l goods lIke sugar etc, ... s there 
is short. ge of r'lllw~y wagO(lS : and 

(b) if so, the S1 tpS t~·ken by him to 
meet the shortage of wagons? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) No, Sir. 

(b) Does not al ise-

[Engllsla] 
Working of Fertiliser Qualitv 

Control Laboratories . 

6354 SHRlMATl PHULRENU 
GURA : Wilt 1he Min ist er of AGRI-
CULTURE AND RURAL DEVELOP 
MBNT be p~e ... sed to state: 

(a) whether the Ferti lsers Quahty 
ContIol Laboratories are working 10 
their op. imum cap, c :ties ; 

(~) if not, what percentage of ,he 
analysing capacity of these 12boratories 
had remained idle during the last three 
years; 

(c) what is the capacity and the 
actual number of samples analysed 
dar iog the last three years ; 

(d) the reasons wby these Jabora. 
tories are not working to their opti. 
mum capacities; and 

(e) the steps t~ken'proposed to be 
taken to optimise capacity utilisation 
andfo r to augment the cap~city ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RURAL 
DEVELOPMENT (SHRI CHANDU-
LAL CHANDRAKAR): (a) ·to (c): 
A st3tement show ing the St~f e-wise 
number of laboratories, their fertilisers 
an~Jytical cap~city and aC'ual number 
of s('lmples analysed during 1982-83, 
1983-84 ~nd :'s per figures available 
upto September, 1984 is annexed. 

(d) Absence of ;ldequate levels of 
strff and equipment, "non-availability of 
reqUtsi 1 e quantitie'\ of power and 
water, non-supply of requi,oed numbe"" 
of samp' es by 1 he field staff, non-
avai'abilify of st:-,nda~d chemicl1s and 
glassware, absence of Pi op~ 'abo ·atory 
building, in some c?ses. a1 e P few of 
fhe main reasans for non-utilis'ltion of 
the approved c~pac;ty of tbe labora-
tories. 

(e) In addition to the 7th Plan pro-
posals for strengthening of fertiliser 
enfOl cement and qU:l1i f y control infra-
s 1 UCtU:-e in the country, the Govern-
ment of India h~ve also add: essed the 
S a e GQvernments t;:, review the func-
tioning of their qu:\' ity cont 01 ]::1bo .:.'_ 
tories as ~"so the wo~k done by fertili-
ser qullity control inspecto"s with a 
,,·~ew to enh.mce the uti!is tion of capa-
city for ana:ysls of felti'iser samp'es 
created in the respective States. They 
have also been l eques!ed 10 dep.lte en-
forcement and ana'ytical staff for 
t raining at the Cent: al Fe. tiiiser Qua-
lity Contro! and Training Institute, as 
per the seats al!otted to them for this 
purpose, with a view to upgrade their 
knowledge ana skill in the aJ ea of their~ 
,operation. 




